08.04.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 22
HON'BLE MR. JUSTICE MANOJ JAIN

Meeting link

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015

Meeting number

2513 856 5993

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

mjcourtmaster@gmail.com

ITEM
NUMBER

FRESH MATTERS & APPLICATIONS

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

82 CM(M)-662/2025 M/S NOVEL ELECTRONICS PVT. LTD. ASHOK GURNANI
CM APPL. 20990/2025 V/s MOTI LAL JAIN (DECEASED)
CM APPL. 20991/2025 THROUGH LRS & ANR.

OTHER DETAILS OF ADVOCATES:
ASHOK
GURNANI(ASHOKGURNANI1981@GMAIL.COM)(9810109039)(PETITIONER)
ROHIT GOEL(ROHITGOEL1975@GMAIL.COM,
KKBAHRI@GMAIL.COM)(0)(RESPONDENT)

HIGH COURT OF DELHI REGISTRAR (LISTING)
08.04.2025.
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